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Sale of Judicial Stamps 

1386 Shri D. D. :\lantri: Will the 
Minist~r of P. & T. be pleased to 
state: 

(a) whether Government have de-
cided to sell ju~ial stamps and pap-
ers through post offices; and 

(b) if so, the reaS·1ll, therefor? 

The Minister of Posts alld l.·elc-
graphs (Shri A. K. Sen): raj There 
is no proposal und"r consideration for 
the sale of judic!"1 stamps &t post 
affices However. cet'lain nan-judicial 
and n~n-postal stamps are being sold 
at some post office;; lJ, Delhi only 
since 1-11-1962. 

(b) The sale has been undertaken 
at the request .:J' the Delhi Admini-
stration to provi1e great~r facilities 
to the public. 

West Coast Road 

1387. Shri A. V. &\ghav:m: Will the 
Minister of Transport and Communi-
cations be pleaseci ',:> state: 

(a) whether the n!;gnment of the 
West Coast Road in the Union terri-
tory of Mahe h1s breen finaliseJ; 

(b) if so, the c1e:a;ls or the propo-
sed road alignm('nt; 

(c) w hether th~re is any proposal 
to construct any r,2W road bridge jn 
and around Mahe, and (d) if SoJ, the 
estimated cost of ,he road? 

The Minister 01 l.'r.msport (Shri 
Raj Bahadur): (a) ahu (b). At pr~­
sent the West Cl'as~. Road goes 
through the town of lIlahe. The Go'r-
ernment Of Kerala State is framing 
a proposal fOr the construction of a 
bye-pass round the Towil ao part of 
the West Coast RO:ld. 

(c) The propos~:I bye-pnss will in-
clude the construrt .em of il ne,'Il bridge 
across the Mahe river. A regulator 
across the Mahe river is also propo-
sed to be cons',.tll1 ed near Mahe 
town. The po,sibi;ity of combining 
the road bridge with the regulator is 

under investigqt.i,'n ~: pre~;ent. The 
exact alignment of the the Mahe bye-
pass will depend on the site chosen for 
the new bridge 3nd for !he regulator. 

(d) The cost of ferming the hye-
pass at Mahe is e"wmated ~t Rs. 16 
lakhs and that 'If the nelV bri.ige, 
about Rs. 6 lilklJ,. 

Panchayati Raj Institutions 

1388. Shri Ram Ratan Gupta: Will 
the Minister of Community Develop-
ment and Cooperation be pleased to 
slate: 

(a) whether 1-]p rtl_de a statement 
in Chandigarh that the polic~ was 
opposed to Pan~hJ.la:i Raj Institu-
tions in Punjab; ~n1 

(h) if so, the ba3is far t'lese re-
marks? 

The Deputy Minister in the Minis-
try of Community Development I/; 
Cooperation (Shri B. S. l'lurthy): 
(a) and (b). Union Minister (C.D. & 
C) attended a meeting Of the Chair-
men of Zila Paris:1.lds and Panccayat 
Samitis in Punjab at ChandiJaril on 
the 8th July, 1963. In the course of 
discussions, many Jf the .ie!pgates 
complained of in!er!c!'ence by the 
officials of the Police and Revenue 
Departmenls in the working of. the 
Panchayati Raj mstitutions. During 
his subsequent lIress conference, re-
plying to a qUestion, Union Minister 
referred to this ,rltic'sm made by the 
Chairman of P.t'lchayaE Raj bGdies. 

Realingment uf Narruw Gauge 
KallFa Valley 

1389. Shri Daljit Singh: Win the 
Minister of Railways be p:eas~d to 
refer to' the re,ly givP'l to U;;starred 
Question No. 39 un the 19!.b !;'ebru-
ary, 1963 and 1c.1:c the progress so 
far made in the reaiignment of the 
narrow gauge Kangra Valley Section 
of the Northern Railway,? 

The Deputy Min;5~er in the l\Iinis-
try Of Railways (Sbri S. V. Rama-
swamy): Field W'll'k for this resurvey 




